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MR. CHAIRMAN : Mr. Daimary, please sit down. ...(Interruptions)... You discuss
that with the hon. Minister.
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Compensation to families of securities personnel killed in maoist attacks

+%505. SHRI VIJAY GOEL: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) the number of security personnel killed in Maoist attacks during the last five

years;

(b) whether the families of all these security personnel have received adequate

compensation;

(c) the details of the provisions with regard to the payment of compensation to the

security personnel who were killed in such incidents; and

(d) whether any proposal to increase this compensation is under the consideration

of Government?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) The numbers of security forces personnel killed in Maoist attacks during the

last five years and in the current year (upto 31.07.2014) are given below:

Year Security Forces killed
2009 317
2010 285
2011 142
2012 114
2013 115
2014 (upto 31.07.2014) 61

(b) and (c) Ex-gratia compensation of ¥15 lakh is paid to the next of kin of
personnel of Central Armed Police Forces (CAPFs) killed in action. Besides this, the
State Governments have their own policies for payment of ex-gratia to the families
of security personnel killed in naxal attacks and compassionate appointment of next

of kin of the deceased policemen in Government jobs. In addition, under the Security

FOriginal notice of the question was received in Hindi.



Oral Answers [13 August, 2014] to Questions 31

Related Expenditure (SRE) Scheme, ex-gratia payment of ¥ 3 lakh to the family of each
security personnel killed due to LWE violence is reimbursed to the States by the Central

Government.
(d) No Sir.
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MR. CHAIRMAN : Second supplementary, please.
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MR. CHAIRMAN : This is not the core of the question.
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there were casualties of Armed Forces, the personnel of Armed Forces, along with any
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VIP, then the decision of compensation is getting complicated and the real
compensation is not properly reaching the aggrieved families. I would like to know
from the Minister whether the Union Government is having a proper mechanism to
decide about the compensation to be delivered to the aggrieved families at the earliest
with all other benefits available to them.

SHRI KIREN RIJIJU: Sir, as regards compensation, there are very clear laid-down
procedures and policies, whether a security personnel is killed or a civilian is killed. So,
we ensure that the existing provisions are implemented thoroughly. If the hon. Member
comes to know about the next of kin of a deceased family not receiving any kind of
compensation under the existing provisions, he may bring it to our notice. We will take

care of that.

SHRI PAVAN KUMAR VARMA: Sir, compensation is a factor directly related to
casualties. What are the provisions, currently, whereby those who become casualties of
insurgency have the right equipment in terms of weapons, vehicles and infrastructure? In

each of the districts where this is on, is the Government able to ensure their protection?

SHRI KIREN RIJIJU: Sir, maximum efforts are being made in those areas
which are prone to more casualties or where the effect of the Naxalite movement or
the Maoist movement is very, very active. Then upgradation of technology through
police modernization process is on. We are very, very careful about this thing that our
security forces are fully equipped to deal with the situation. The process of upgradation
is taking place from time to time and recently the Home Minister had called a meeting
of Chief Secretaries and Director-Generals of Police of 10 States, which are affected
by the Maoist movement. We are taking care of the concern expressed by the hon.
Member.
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